FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR M/s VR COMMODITIES
PRIVATE LIMITED OPERATING IN TRADING OF STEAM COAL AT
VISAKHAPATNAM, ANDHRA PRADESH
(Under sub-regulations (1) & (4A) of Regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1.| Name of the corporate debtor along with M/s VR Commodities Private
PAN & CIN/ LLP No. Limited
PAN: AAHCV1924G
CIN: U52100AP2019PTC113509
2.| Address of the registered office Sy No. 133/7, Sri Shirdi Sai
Veterinary Colony, Hanumanthwaka,
Ground Floor, Plot No. 166,
Visalakshi Nagar, Govt Dairy Farm,
Visakhapatnam, Andhra Pradesh,
India- 530040.
Books of accounts of the corporate
debtor are maintained at #6-3-
652/K/16/4, IV Floor, Kautilya
Complex, Somajiguda, Hyderabad,
Nampally, Telangana, India- 500082.
3.| URL of website NA
4. | Details of place where majority of fixed The corporate debtor was previously
assets are located in trading activity. The assets are
majorly located at the addresses
provided in SI.No.2 hereabove.
5.| Installed capacity of main products/ services | Not applicable since it is a trading
company
6.| Quantity and value of main products/ T/O for FY 2023-2024 — 95.74 lakhs
services sold in last Financial Year T/O for FY 2022-2023 — 15,562.44
lakhs
(As per audited FS available for FY
2023-2024)
7.| Number of employees/ workmen Only one employee as per PF records
8.| Further details including last available The interested PRAs can send an
financial statements (with schedules) of two | email  request to  Resolution
years, lists of creditors are available at URL: | Professional at
cirp.vrcommodities2025@email.com
9.| Eligibility for resolution applicants under The interested PRAs can send an
section 25(2)(h) of the Code is available at email = request to  Resolution
URL: Professional at
cirp.vrcommodities2025@gomail.com
10| Last date for receipt of expression of interest | Saturday, 27™ day of December 2025
(Original date: 8™ November 2025)
11 Date of issue of provisional list of | Tuesday, 6™ day of January 2026

prospective resolution applicants

(Original date: 18" November? ..




12| Last date for submission of objections to | Sunday, 11" day of January 2026

provisional list (Original date: 23" November 2025)
13| Date of issue of final list of prospective | Wednesday, 21 day of January 2026
resolution applicants (Original date: 3™ December 2025)
14| Date of issue of information memorandum, | Monday, 26™ day of January 2026
evaluation matrix and request for resolution | (Original date: 8™ December 2025)
plans to prospective resolution applicants
15| Last date for submission of resolution plans | Wednesday, 25™ day of Feb 2026
(Original date: 7™ January 2026)

16| Process email id to submit Expression of cirp.vrecommodities2025@gmail.com
Interest

17| Details of the corporate debtor’s registration | UDYAM-AP-10-0006927
status as MSME.

Note: The CIRP period of the corporate debtor is set to expire on 21/02/2026. The above-
mentioned timelines are subject to extension of time which may be granted by the Hon’ble
NCLT, Amaravati Bench.

4 Cholon

CA Immaneni Chaitanya Kiran

Resolution Professional

IBBI/IPA-002/IP-NO1257/2023-2024/14280

#40-26-22, Mohiddin Street, Chandramoulipuram

Opp BSNL Exchange, Labbipeta, MG Road, NTR District

Date: 27/11/2025 Andhra Pradesh — 520010, India
Place: Vijayawada For M/s VR Commodities Private Limited (In CIRP)
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PURPLEWAVE"
PURPLE WAVE INFOCOM LIMITED

Corporaty Jm;nllly Numaer: U72300012007PLC170537
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THE PROMOTERS OF OUR COMPANY ARE MANDJ KUMﬂR SINGH, SANDHYA S|NGH AND ANANYA SINGH

OROANCE DF THE SEGI ICOR REGULATIONS (PO DF SMALL AND MEDIUM'
| ENTERPRISES) AHO THE EQUITY SHARES ARE PROPOSED TG BE LISTED ON SIAE PLATFORM OF 8SE {BSE SME).” |

THE ISSUE

INITIAL PUBLIC OFFER OF UPTO 24,96,000* EQUITY SHARES OF FACE VALUE OF ¥10/- EACH (THE “EQUITY SHARES")
*Subject (o linatizalion of basis ol alffolment,
DETAILS OF THE SELLING SHAREHOLDERS, OFFER FOR BALE AND WEIGRTED AVERAGE COST OF ACQUISITION - Not
Applicabie as the entire issue constitutes frosh issue of equity shares.

PRICE BAND: Z 120/- to T 126/- PER EQUITY SHARE OF FACE VALUE OF X 10/- EACH

THE FLOOR PRICE IS 12 TIMES THE FACE VALUE OF THE EQUITY SHARES AND CAP PRICE IS 12.6 TIMES OF
THE FACE VALUE OF THE EQUITY SHARES.

THE PRICE 70 EARNING RATIO BASED ON UlL\iTED EPS FOR FY 2024-25 AT THE FLOOR PRICE 18 8.69 TIMES
AND AT THE CAP PRICE IS 9.33 TIMES.

BIDS CAN BE MADE FOR A MINIMUM OF 2,000 EQUITY SHARES AND [N MULTIPLES OF 1,000 EQUITY SHARES
THEREAFTER, :

ISSUE
PROGRAM

New Déf,

ANCHOR BID OPENS ON: THURSDAY, NOVEMBER 27, 2025
OPENS ON: FRIDAY, NOVEMBER 28, 2025
CLOSES ON: TUESDAY, DECEMBER 02, 2025

CORRIGENDUM: NOTICE T0 INVESTORS
This is with reference to the Red Herring Prospectus dated November 20, 2025 filed with
the Registrar of Companies (ROC), Delhi on November 20, 2025.
The attention of Investors is drawn lo the following:

i 1. 8id Size” and “Maximum Appiication Size” under chaptes fties “issue Sruciure™ on page ne. 284 of the Red
Prospectus shail stand replaced with bejow mantioned

}ssue Structurs

| Particulars of the Issue

Winsmin: Bid Size

QiBs Hon-laslitutional Bidders
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PREQFFER PUBLIC ARNOUNCENENT AND CORRIGENGUI TO THE DETAILED PUBLIC STATEMENT UNDER REGULATIOR 18(7) i TERMS CF SEBI (SUBSTANTRAL
ACQUISITION OF SHARES AND TAKE DYERS) REGULATIONS, 7011 FOR THE ATTENTION DF THE EQUTY SHARENDLDERS OF

OCTAWARE TECHNOLOGIES LIMITED

CIN: L72200MH2005PLC153539
Ragiswsied office’ 204, Timny Arcade, Makwsna R, Marol DHf Kurla, Andnen Road, Mumbel, Maharsshizs-03053
Phone: 022-28293943; Websity; www ostawars com: Email i; compllanceBoctawars com

OPEN OFFER FOR'ACQUISITION OF UPTO 334400 (NIE LAXH THIRTY FOUR TROUSAND FOUR HUNDRED] EQUITY SHARES OF 18 BACH FROM THE
SHAREHDLDERS OF OCTAWARE TECKNOLOGIES LIMITED [HEREINAFTER REFERRED TO AS “TARGET 7 TARGET COMPANY"/"OC TAWARE " BY .s.;m(; mzs
TECHNOLOGIES PRIVATE LINTED (HEREINAFTER REFERRED TO AB "ACQUIRER"), PURGUANT. TO AND. i ACCORDANCE WiTH REGULATIO!
REGULATION & OF THE SECURITIES AND EXCHANGE SOARD OF INDIA [SUBSTANTIAL ACQUISITION OF SRARES AND TAKEOVERS) REGULATIONS, 2411, .w
AVENDED ("SEBI(SAST) REGULATIONS')
This Pro-iter P 2 & § e A
e Ctier) for Visking Tres s Privata L “Acquine} iation 4577}
d Takaovers) Regud: 2011 |Reguations? i 7

930430 {Nina Lakh Thirty Four Thousand Four Hundrad) Equity $harss 0! < 18- each of Ctaware Technalogies Limed (rersinatter Wtacrsd 16 46 “Targer™ Target
Company""Cetawass®) representiog 28.32% (Twenty Six Point 2670 Tae Fercani] of the voing sarv caodsi of tha Target Company. The Dutaiivd Public Satermant
("OPS™; will respect 1o the slorementonsd offer aas publishad in the Financis Express (Engishi(A% Editions). Janwalts (HindijAR Editions) i Pratahlal
(Besath{Mambsi Edition) o0 Wednesday, August 25, 2625
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MS. SHIVAKI GUPTA

COMPANY SECRETARY & COMPLIANCE OFFICER
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